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EXECUTIVE DIRECTOR AND FIRST APPELLATE AUTHORITY 

INSOLVENCY AND BANKRUPTCY BOARD OF INDIA 
 

2nd Floor, Jeevan Vihar Building 

Sansad Marg 

New Delhi- 110001. 

Dated: 17th March, 2020. 
 

Appeal No – ISBBI/A/E/20/00003 

 

IN THE MATTER OF  

 

Mr. Brer Anwar Ramju                                         ……….  Appellant 

       

Vs. 

 

Central Public Information Officer 

Insolvency and Bankruptcy Board of India 

7th Floor, Mayur Bhawan, Shankar Market 

New Delhi – 110001.      ……….  Respondent  

       

ORDER 

 

1. Mr. Brer Anwar Ramju, the appellant has appealed against the order of the respondent in 

RTI Registration Number: ISBBI/R/E/20/00036 before the First Appellate Authority 

(FAA).  

 

2. The appellant had requested for the following information in the RTI application, under 

section 6 of the Right to Information Act, 2005 (22 of 2005) (Act) and the reply given by 

the respondent is as under: 

Sl No RTI Query Reply 

1. “Respected Authorities We require the 

List, along with all information like Name 

of Firm, Address, Plant Address, 

Directors of all Bankruptcy or Bankrupt 

firms, Companies, Corporate, Individual, 

Propriety Concern filed by Any Banks or 

Government or Concern Authorizes or 

NGOs etc for State Gujarat Kutch 

(Kachchh) District. Look into the matter 

and do the needful. 

The information is not available.” 
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3. The appellant has preferred this appeal on the ground that the FAA may have a relook at the 

information provided by the respondent and do the needful.     

      

4. The FAA has examined the matter and it is seen that the information sought by the appellant 

is not available with the Insolvency and Bankruptcy Board of India (IBBI).    

    

5. In light of the aforesaid, the appeal has no merit and is thus dismissed.              

 

      (Sd/-) 

                                                                                                       (Mr. K. R. Saji Kumar) 

Executive Director and First Appellate Authority 

 

Copy to 

1. Appellant, Mr. Brer Anwar Ramju.  

2. CPIO, Insolvency and Bankruptcy Board of India 

7th Floor, Mayur Bhawan, New Delhi. 

 

 

 


